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North Eastern Railway,
1. AUahabad
2. Samaitipur 
8. Darbhanga
4. MuzaAarpur
5. Sonepur
€. Gorakhpur
3 . Gonda
8. Barailly City
9. Lucluiow

10. Banaras
11. Maniharighat
12. Katihar 
18. Badiarpur 
14. Tinsukia

T otal 30

(hy Nona.
lAiPCKi or F o o ce iu u is

4S8. PaBdh M. B. BhargaTa: Will
tha Minister of Food and Afrlcnltiire
ba pleased to state the quantity and 
value of foodgrains imported into 
India since January, 19537 

The BUniater of Food and Agricul* 
tuie (Shri Kidwai): During January 
to July, 1953, a total quantity ot about) 
15*67 lakh tons of various grains 
valued at about rupees 69 crores was 
imported from abroad.

N ational H ighways

4M. Shri K. P. Tripathi: Will the 
Minister of Transport be pleased 
to state the State-wise mileage of 
cement concrete and asphalted roads 
known as National Highways falling 
in different States of India?

The Deputy Bfialaier of Bail 
ways and Xraasport (Shri AUgo.sau): 
A statement giving the required in- 
lormaUon is placed on the Table of 
the House. L<̂ ee Appexiuix i  v » an- 
nexure No. 46.]

Claims d; jb to Riots at Bbzwada

490. Dr. Amin; WiU the Minister 
of BaiAwaya b e,p leased  to sU le:

(a) the number of claims received 
by the Railway Authorities of the 
Southern Railways in  respect of con
signments lost due to riots at Bezwadu 
on or about 16th December, xŷ 2 
showing the total amount involved;

(b) the number of claims enter
tained and settled showing the total 
amount paid as compensation for such losses;

(c) the number and total amount 
of claims rejected; and

(d) the number of such claims
under consideration and the amount 
involved? ^

The Deputy Minlister of Railways and Traasport (Sh il Alagesan):
(a) Number of claims received ^as 
2044. Amounts involved were speci
fied in 1083 cases only and totalled 
Rs. 11,37,657/-.

(b) 12 claims for Rs. 5,413/-.
(c) 1886 claims were rejected.

, Amounts involved were specified in
997 cases only, their total value k êing 
Rs. 10,03,471/-.

(d) 146 claims are still under consi
deration. Amounts involved have 
been specified in 74 cases only, their 
total value being Rs. 88,778/«.
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